al Vs. PNB

¢ . Lighs Club Internation
PS: Subzi Mandi

Present:
nt: t?i EPP for the state.
loma_unael Sh. Amresh Anand for applicant.
litender in person.
w 457 CrRC seeking

Thie i :
his is an application U/s 451 1/
bearing nNo.

directio
ns to de-freezing the bank account

0613
o 00010929888 belonging to Lions Club lnternatinnal pistrict
1-A2 with Punjab National Bank base pranch Delhi Gokhle

Market,
which

@, PS Subzi Mand!

Reply received from 5H
00.05.2020 U/s

o. 259/20 dated
in PS5 Mmahesh MNagarl,

jurisdiction of

reveals that the FIR bearing n
420/406/409/120-B IPC ‘was registered
ambala Cantt,, Haryana and, therefore, there is no
PS Subzi Mandi in the present case.

Accordingly, let the reply b
mbala Cantt,, Haryana through SHO, pS Subzi

e called from PS5 mahesh
Mandi for

Nagar, A

NDOH.
Ambala Cantt. Haryana 15

gHO, PS Mahesh Nagar,
dhected to depute SOME responsible officer as 10 who can attend
gsary assitance to the

the court on NDOH and provide the nece

court:
and is at liberty to carve the order

sHO, PS Subzi M
ambala Cantt., Haryana

pa5sed today to SHO, p5 Mahesh Nagar,

t'hrﬂugh \Whatsapp or e-mail.
Contdi-....




\is order be sent o SHO, P5 Mahesh Nagar,

Copy of tf
dasti to SHO, PS Subzi

Ambala Cantt,, Haryana and also be given

Mandi and Ld. Counsel for the applicant.
Now put up for report an 19.05.2020.

Metropolttatt aistrale
(Fahad uddin)
Duty MM (C), THC/Delhi

15.05.2020




U‘.hdmh““l
be sert 1o Ld Counse! for appiicant/ accused today itself

" Whatsapp
Now put up for consderation on tommorow itself | @




